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BEFORE THE CENTRAL AIMINISTRATIVE TRIBUNAL
BCMBAY BENCH,
7~

ORIGINAL APPLICATION NO. ( 969/89,970/89,934/89 & 32/90,

ee Applicant/s

V/se
L ) Union of India & Others e« Respondents,
Corams Hon'ble Shri M.S.Deshpande, V.cC.
S . Hon'ble sShri ReRangarajan, M(a) o

Final .o '
XEXWEMHIXE O rders Dates 23/3/94.,
(Per M.s.Deshapnde, V.C.)

“’:i | Mz, P.Sankargnarayanan for applicant

states that the final sehiority"list has not yet been
prepared pursuant to the draft dtd. 4-2-63, a copy of
the same will be filed today. He wants to withdraw
. “Ea®Tresent application with liberty to file abother
o 1 l£§ tion questioping the final seniority list as and whe
en sibpared.

Leave granted,
Mr. Ramesh Kumar sdvocate Bppears on
behalf of respondents,

Certificd True €opy
P OeAo disposed of,

L &
Sy ~ sactlon Officer
,\;‘ 0\\\/ C ¢itial Admn. Tribunal,
/ : Bombay Bench.
. ' (At /RO IO 967167, 079/59 13557 & 3/90]B 2 ter ,~
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